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BUSINESS OF THE HOUSE

Title: Statement regarding Government Business of the House for the week commencing the 13 December, 2004.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM
NABI AZAD): With your permission, Sir, | rise to announce that Government Business during the week commencing

Monday, the 13t of December, 2004 will consist of:-

1. Discussion on the Statutory Resolution seeking disapproval of the National Commission for Minority
Educational Institutions Ordinance, 2004 and Consideration and passing of the National Commission for
Minority Educational Institutions Bill, 2004;

2. Consideration and passing of:-

a. The Special Tribunal (Supplementary Provisions) Repeal Bill, 2004;
b. The Payment of Wages (Amendment) Bill, 2004, as passed by Rajya Sabha.

1. Discussion and voting on the Supplementary Demands for Grant (General) for 2004-05 and introduction,
consideration and passing of the related Appropriation Bill;

2. Consideration and passing of the Delegated Legislation Provisions (Amendment) Bill, 2004, after it has
been passed by Rajya Sabha.

MR. SPEAKER: Dr.Col.(Retd.) Dhani Ram Shandil.
...(Interruptions)
PROF. VIJAY KUMAR MALHOTRA (SOUTH DELHI): Sir, | want to make an observation on the Business.

MR. SPEAKER: You will get a chance. There is a procedure. | am following it. Hon. Members have given notice.
They are entitled to make their submissions. | will come to you.

PROF. VIJAY KUMAR MALHOTRA : | amonly objecting to it. srr ft &€ wwerdt fas=w =€ 21 There is no Legislative
Business today. s sa @1 wvard goiel <. There is no Legislative Business.

MR. SPEAKER: You have made your point.

PROF. VIJAY KUMAR MALHOTRA : How is this Governing functioning? There is no Legislative Business. @ @ @
Y BN &, 9 ¥ DIg difvicetfed faura 781 81 o &1 q¥1 39 @rell 8 3R o7t 8w ff g fawm 781 &l

MR. SPEAKER: We have got a lot of work to do.
...(Interruptions)

PROF. VIJAY KUMAR MALHOTRA: Sir,  am on an important point. 40 faer 7o f&3 o f& &n <t @ifée 40 i # Ry &=
faer we € feamea gan 81 &€ (@aum) Tade & U uw A oo an faer 8€) (aaar) We strongly protest against it.

DR. COL. (RETD.) DHANI RAM SHANDIL (SHIMLA): Sir, the following subjects may be included for discussion in
the List of Business for the next week, i.e. December 13-17, 2004:-

1. Infrastructure in Himachal Pradesh is inadequate. rail, road and air services need upgradation.
2. Lift irrigation and drinking water projects for the Shimla constituency may be given a special funding
support from the Centre.
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SHRI SUNIL KHAN (DURGAPUR): Sir, the following items may be included in the next week's agenda:-



I. To discuss that the profit making Public Sector Undertakings should not go to the hands of private
Multinational Companies.
Il. Need to pass the Women's Reservation Bill.
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DR. ARUN KUMAR SARMA (LAKHIMPUR): Sir, the following items may be included in the next week's agenda:-

1. The pace of rehabilitation of flood affected families and reconstruction of damaged roads need urgent
review. Rehabilitation of more than 2,000 flood hit homeless families in Assam alone who are living on
roads and reconstruction of roads suffered due to non-release of fund from CRF and NCCF to concerned
districts.

2. The matter of taking up certain important railway projects declared under Prime Minister's Special
Initiative to backward regions like the Bogibeel Bridge Project and connecting gauge conversion of
Rongai-Murkungchelek section of NFRLY require urgent attention of the Government.

SHRI P.C. THOMAS (MUVAT TUPUZHA): Sir, the following item may be included in the next week’s agenda:-

LIC employees are on agitation. Bonus incentives and some other genuine demands have been demanded. The
Government should come forward to settle the matter.

There was a second one, | think it has not come. It was regarding the collective responsibility of the Government.
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MR. SPEAKER: Now, we come to item No.14, Shrimati Meira Kumar.
...(Interruptions)

SHRI KHARABELA SWAIN (BALASORE): Sir, what is the Government business today from 2 p.m. to 3.30 p.m.?
There are only two Bills to be introduced. That will hardly take two minutes. You are the Speaker of the House, you
should tell us what is the business today? There is absolutely nothing. You may see today's List of
Business...(Interruptions)

1. RS $AR Aeelan (Qf21 Reefl) = IS0 |91 Sodl @H 81 T8, il 941 Seal @A 8l @l 2| e € 781 an w £18€| (agm)
MR. SPEAKER: Please speak one by one.

SHRI KHARABELA SWAIN : Sir, my point is that there is no Government business today. You may see the List of
Business. There is no business from 2 p.m. to 3.30 p.m. There are only two Bills to be introduced, one by Shri

Shivraj Patil and another by Shri Suresh Pachouri. It will hardly take two minutes to introduce them. What else are
we supposed to do? All the time, media and other people are saying that there is no business. There is nothing in
the House. Nobody is doing anything. We are spending crores of rupees on every minute. | want to know from the



Government, what is the business today.
wadta wrd Wt aur wed e w@3t (st A a9t reR) e & g6 @ B fE wER e s $ 9 ora vl mfdamie
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MR. SPEAKER: | wanted to hear you one by one. | have allowed Shri Malhotra.

...(Interruptions)
i AT A TG 2 o B dHIR| DI Al 8F Bl o] AUD! 3G cred dbpved! 8l g ¢ A€ (aum)

MR. SPEAKER: | will allow you one by one. You make your point, | am not stopping you from speaking. | have
allowed Shri Malhotra and Shri Khanduri.

MAJ. GEN. (RETD.) B. C. KHANDURI (GARHWAL): Sir, | am surprised at the response given by the hon. Minister
of Parliamentary Affairs. There are lapses sometimes. There are some things, but reacting in anger and saying that
‘thank God, now you have realised this', is not expected as a response from the hon. Minister. This type of
response is not expected from an hon. Minister. He is an experienced Minister. | am sorry to say that this kind of
response is coming from the hon. Minister...(Interruptions)

SHRI GHULAM NABI AZAD: | have seen their senior leaders behaving in the House...(/Interruptions)
MAJ. GEN. (RETD.) B. C. KHANDURI : Sir, now he is making a running commentary.
MR. SPEAKER: There should not be any running commentary.

MAJ. GEN. (RETD.) B. C. KHANDURI : There are some methods to respond. He could say that we would look into
it and that these are the reasons. He could try to explain this in such a manner.

MR. SPEAKER: The Speaker will look into it.

MAJ. GEN. (RETD.) B. C. KHANDURI : But this kind of anger is not required. | am sorry to hear such kind of
response from the hon. Minister of Parliamentary Affairs...(/nterruptions)
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MR. SPEAKER: | thought that Shri Nitish Kumar wanted to say something.

SHRI NITISH KUMAR (NALANDA): | am waiting for the "Zero Hour'....(Interruptions)
MR. SPEAKER: There is no hour called 'Zero Hour'. It is not an official term.
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MR. SPEAKER: You are unfair.
it gy &g @ dfed R el @t @ @ Sax W e R § 6 angar v 7 @ 99 9@ faeT & 2l

MR. SPEAKER: | am accused of being partial to you.

THE MINISTER OF SOCIAL JUSTICE & EMPOWERMENT (SHRIMATI MEIRA KUMAR): Sir, | beg to
move...(Interruptions)
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THE MINISTER OF FINANCE (SHRI P. CHIDAMBARAM): After lunch, he will know what the business is. If he is
planning...(Interruptions)

MR. SPEAKER: Shrimati Meira Kumar, | have allowed you.
...(Interruptions)

MR. SPEAKER: Do not monopolise. Nobody should monopolise.
...(Interruptions)

MR. SPEAKER: If  may say so, you have raised a very vital issue. Certainly, this is a matter which should be
looked into, and | shall try to find out that in future such things do not happen....(Interruptions)

MR. SPEAKER: Whenever you raise a pertinent point, | always respond, but you are always getting angry and
abusing the Chair.



